03-04-2023 Re: Compensation to farmers of Badaun Parliamentary Constituency for loss of their crops due to (7]
untimely rain and hailstorm. MATTERS UNDER RULE-377 Maurya, Dr. Sanghamitra Compensation

Farmers

Title: Re: Compensation to farmers of Badaun Parliamentary Constituency for loss of

their crops due to untimely rain and hailstorm.
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